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the .x1Onli"e damages caused to canall ill 
India and Pakistan on account of 
uDPtecooented loods in October, 19~~; 
and 

(b) if so, wbat 8re tbeir reeommenda-
tions? 

The Deputy MInister of Irrigatioa 
IIlld Power (Sbrl Hathl): (a) and (b). 
It is not in public interest to disclose tbe 
information. 

Ahmedabad Railway StadOll 

·~333. Shri Dabbi: Will the .Minister 
of Raih .. a). be pleased to state: 

(a) whether it is a fact that lookin& 
to the growing needs of Ahmedabad the 
'1ue!lion of remodelling Ahmedabad 
Yard is under the active consideration of 
Government; and 

(b) if so, the details thereof? 

The Deputy MiIli.ter of Rallwa,. 
aDd Transport (Sbri AIaaaaa): Ca) Yeo. 

(b) The proposals envisages shifting 
of the M.G. passenger platform. and yard 
to the east of the existing B. G. station 
and provision of 7 passenger platform 
faces, a small M.G. station buildin&, 
M.G. parcel office ... ith platform and sub-
way for passengers and parcels from M.G. 
to B.G. at an estimated cost of Rs. I· ~ 
crOres. 

Imported Coal at Madras POf'( 

·133S. Shri Nambiar: Will the 
Minister of Railwa,. be pleased to 
state: 

(a) whether it i. a fact that the bulk 
.. f the imported coal in the Madra. Port 
is for the Rai Iv; ays; 

(b) whether the fact that the Chief 
Operating Superintendent. Southern 
Railway has accepted the lowest tender 
for labour contract \0 carry coal in the 
Madras Hal bour is the reason for the low 
wages paid by the contracton to the WOI-
kell in tbe harbour; ~ 

Cc) what are the rate. of wages of 
labour agreed upon by the C.O.P.S. 
with .the Cool Contractor in the harbour; 

(d) what rates of wages are Binn 
by the above contractor to the labour in 
the har bour; 

(e) whether it i. a fact that there i. 
much discontentment due to the .. try 
low wages; and 

(f) if so, the step. taken to impron 
the situation? • The Deputy Mlni8ter of Rallwa,. 
... d Tranllport (SlIrl Alale,all): (a) 
'Yeo. 

(b) The C.O.P.S., accepted the lowest 
tender according to the standard procedure. 
It is not known whether the acceptance of 
the lo ... est tender .... s the c.use of low 
wages to workeIs in the Harbour. 

(c) The C.O.P.S., only accepts the' 
contract utes for handling sea-borne co.l •. 
The contractor h.s to pay his labour day-
to-day wages at the prev.iling local r.tee· 
or at such higher rates .s may be agreed' 
upon between the employer and the labour_ 

(d) A statement showing the rates 
at which the contractOr receives paymenL 
from the Railway for handling coal at 
M.dras Port and the rates at which he 
PaYS the coal labour is placed on the 
Table of the House. [See Appendix V. 
anneXUre No. 46]. 

(e) and (f). The position is heine: 
ascertained. 

Import of Hea"y Machinery 

·~336. Shri D. C. Sharma: Wilr 
the Mini'ter of Planning be plea.ed to 
state the amount of foreign exchange 
earmarked by the Planning Commission' 
under the Second Five Year Plan for 
importing heavy machinery? 

The Deputy Minister of Planninl' 
(Shrl S. N. Miallra): In the Report on 
the Second Five Year Plan, it is stated that 
machinery and vehicles of about Rs. 150<> 
crores would be imported duripg the Plan 
period. Of this, the bulk will copsist or 
heavy machinety and transport equipment 
(including vehicles). 

. Training of .... dlan PersoDllel 
in Russia 

*1346. Sbri Shivauaujappa: WilY 
the Minister of Food and Agriculture 
be pleased to state whether it is a fact 
that the Central Co-operative Consumers' 
Organization of Russia has o,ffered te 
provide facilities for training Indian 
personnel? 

The Deputy MIDi.ter of Food 
(Sbri M. V. Kri.buappa): The President 
of the Central Cooperative Consumers' 
Organisation of Russia had. in the coune 
of a talk with the Indian Cooperati .. e 
Delegation to Russia, expressed his willing-
ness to consider the training of Indians 
in the Coopelative Training Institutions·, 
in the U.S.S.R. No formal offor haa .. 
yet been received. 

NaprJunaaapr ProJect 
• ~3So. Sbri C. R. Chowdary: Wilf 

the Minister of IrrIpdoD and Po" ... 
be pleased to state: 

(a). whether any aiteratiOll ~ Imcdt 
ef the right-side canal of N~ 
Project baa heeD made; 




